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lakh of ndiGns in Gul countr ies 
'woul be onsid red as "ille al immi-
'grants" d fo 'ced to return to India. 

esi es, the new r gulation will lead 
. 0 untold exploitation of those Indians 
wh are employed in U.A.E. Besides, 
t , is would a eC't th employment 
pot ntial of Illdians in U .A.E. and 
r '1 confusion an uncertainty in 

th minds of those who are there. I, 
ther e' 0 'e, call upon the Government 
to imm diately initjate talks wjt 
U .E. and bring about a settlement 

the present I. ituation. 

(iii) R CENT CASES OF ROB ERIES IN 
D LHI 

SHR H. K. L. G T (East 
TIe1:bi): Sjr, und~r Rule 377, I have 
to brin ,g t(l the not'ce of the House 
i:hp recpnt case ;-; of robberies in Ashok 
'Vihar and Lawr ncc Road in Delhi 
flreas res 1Jting in injuries to several 

'~: Ol11en flnd chil re and loss of vah -
a,1 p onerty and the e incidents have 
'caus rl nxi ty in the mindc; of the 
peon f' 0 lhi. T would reque t the 

i"t'li - t r to p'e Sf' let U~ know 
~t ('ps e propo es to take to pre-

C\ lch occu rences and to improve 
t p aw nd orner situat' on in he 
-ca ital which ha_ very ba ly d erio-
ra cd during t last 3 ears, Mean-
while ir I am bringing it to your 
notic t at the wife 0 hri angat 
Ham who wa inj lr d in the robbery 
'as h' d ied, e matter require. 

v ry s lous attention, 

(iv) ISSUE OF NOTIFICATION ABOUT 
:tNCREAS~ IN THE PRICE OF F BRICATED 

Mrc 

~~~tGf~~cnT 
~~~l 

(v) REPORTED LOCK-OUT I KESORAM 
COTTON MILLS 

MR. SPEAKER: Shri Jyotirmoy 
Bosu. Rule 377. 

SHR JYOTIRMOY BOSU (Di -
mond Harbour): Sir, I have to ask 
one thing from yOU before I start. 

I have given notices u der Rule 377. 
There arp thrc case ., of serious hard .. 
i hips inflicted on Jabour. One wa 
regarding the CIWTC strike. ir, he 
Economic Times employ es 0 Calcutta 
have b 8n laid off and made t sit 
idle gardin g t e lock-out Kiso-
Iram Cotton l\1i1' s, Sir, th Ki<:or m 
Co! ton Mills is owned by the Birlas 
and they haVe declared a, lockout of 
thi~ factory i the Garden R ach 
ar a, thus ca ls~ng hard hip to th se 
poor worke s; and at the same time 
thi<; will hamper the prodction of a 
very jmportant item, namely, Textiles, 
which earns Ue:; lot of foreign ex-
,chang. I beg of you kin ly to ask 
the Mini ter concern d to m ak 
stat m nt becaUse it involv s 12,000 
workers. 

. SPE EM: is her. It 
is ntircly for the M'niste . 

SHR ~T TI MOY BOSU: You 
can m ke an observation. 

EA E ou ha e 
don. 

roce d 


